35

To,
The Registrar,
National Green Tribunal
Principal Bench, New Delhi.
-HA -
Letter No-  73/AMC/NNG/2023-24 Dated:- 10 /07/2023

Subject: Action Taken Report.

Action Taken Report in compliance of order dated 10.02.2023 & 31.05.2023
MOST RESPECTFULL SHOWETH: -

You are requested to kindly take the following Action Taken Report on the behalf of
District Magistrate, Gorakhpur of UP on record under ongoing matter, Original
Application No. 613/2022, titled as- Ram Milan Sahani V/s State of U.P.

1. Upon hearing of the present matter on 31.05.2023, following directions were made by the
Honble National Green Tribunal (NGT)
(i) Vide order dated 10.02.202, District Magistrate, Gorakhpur Commissioner,
Municipal Corporation, Gorakhpur and Regional Officer, UPPCB were
directed to file their Action Taken Report

(ii) In Compliance thereof Action taken Report has been filed by UPPCB vide
email dated 25.05.2023 but no report has been filed by, District Magistrate,
Gorakhpur and Commissioner, Municipal Corporation, Gorakhpur. Even
none has appeared for them today for apprising this Tribunal about the
remedial measures taken by them. The report field UPPCB also does not
provide complete information regarding all remedial measure which are
required to be taken and also the status of compliance with the
rules/environmental norms.

(iii) Action taken Report be filed by District Magistrate within two months by
email at judicial-ngtiwgov.in preferably in the form of searchable PDF/OCR
support PDF and not in the form of Image PDF-.

(iv) In view of the facts and circumstance of the case, we also consider present
personal appearance of the Commissioner, Municipal Corporation, Regional
Officer, UPPCB and District Magistrate, Gorakhpur physically/through VC
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to be essential for producing the relevant documents regarding compliance
with environmental norms and assisting this Tribunal in just and proper
adjudication of the questions involved in the case and they are accordingly
directed to remain present before this Tribunal on the date of hearing fixed.

That with reference to email dated 17.06.2023 send by the Consultant (Judicial)
(N.G.T.) (P.B.), New Delhi. it came to the knowledge of ourselves that no report has
been filed by District Magistrate, Gorakhpur and Commissioner, Municipal
Corporation, Gorakhpur.

In view of above order dated 31.05.2023, We would like to say humbly that the
Action Taken Report filed by UPPCB dated 25.05.2023 contains the joint report of

District Magistrate, Gorakhpur, Commissioner, Municipal Corporation, Gorakhpur
and RO, UPPCB as Annexure 01.

The undersigned sincerely apologizes for all the unintentional inconvenience caused
to this Hon’ble court by us.

Municipal Corporation Gorakhpur had invited tender for Remediation of legacy waste
on dated 03.03.2023. Ms Ecostan Infra Private Limited has been selected for the
legacy waste management of Ekla bandha site. Two trommel machines have been
installed at the site. Windrow and weighbridges foundation has been completed and
bio-mining is in progress. Trommel machines are processing the waste 100 tonne per
hour. Till now we have processed 35000 MT legacy waste. We are enhancing the
capacity as per requirement .We are trying to complete all the process up to December
2023 at our best level. A true copy of photograph of Machine for treating legacy waste
is attached herein as Annexure 02.

Municipal Corporation Gorakhpur, is constructing a processing plant having capacity
of 500 TPD for processing of dry & wet waste at Vill- Suthni. Project cost of
integrated solid waste processing plant is Rs. 2840.16 Lac. Approximately 75% of
Civil Work has been completed. Bio-CNG plant is also under construction for
processing of wet waste of 200 TPD capacity. A true copy of photograph of Plant is
attached herein as Annexure 03

Under NCAP (National Clean Air Program) Rs 2.31 Crore sanctioned for construction
of 200 TPD capacity For Garbage Transfer Station (Civil Work) near Lal Diggi, Choti

Jail. Approx 35% work has been completed. For Mechanical and Operational work Rs

11.00 crore also sanctioned under NCAP. RFP invited for Mechanical and Operational
work on dated 04.07.2023. A true copy of photograph of Transfer station is attached
herein as Annexure 04
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Municipal Corporation Gorakhpur, is constructing a C&D Waste Processing Plant
having capacity of 50 TPD for processing of Construction and Demolition Waste at
Mahesra. Project cost of plant is Rs. 2.65 crore. Approximately 35% of Civil Work has
been completed. A true copy of photograph of C&D Waste Plant is attached herein as
Annexure 05

Municipal Corporation Gorakhpur, has installed shredding and compressing machine
in the premises of MRF (Material Recovery Facility) Plant of capacity 5.0 TPD.
Another 5 more MRF plant is undergoing in different location of Gorakhpur city to
recycle & recovery of materials.

Above mentioned action taken report regarding order passed by Hon’ble
N.G.T. on dated 10.02.2023 and 31.05.2032 in O.A. No. 613/2022 is being submitted
in form of searchable PDF/OCR supported by PDF.

Thanking You,

Yours Truly,
(Gaurav Singh Sogarwal) (Krishna Karunesh)
Commissioner District Magistrate

Municipal Corporation, Gorakhpur Distt- Gorakhpur



/,\NNE'xuiLaa o

HF41 gHoufodlo, AE feelt § A7 3ovo <o 613 /2022 WH e BT 99 < 3% Sowo A
gifke ameer f3id 10.02.2023 & & W ¥ |

A gHoSoEi0 A8 fwelt # afovo Fo 613 /2022 IM e WEA 9 W 3%
Jovo # YIRke aaer faies 10.02.2023 & g 3w faa &—

“......4.Mr. Vineet, ADM, Gorakhpur (on behalf of District Magistrate, Gorakhpur) and Mr.
Avinash Singh, Commissioner, Municipal Corporation, Gorakhpur have appeared through VC and we
have interacted with them. However, Regional Officer, UPPCB has not appeared before this Tribunal
Physically or through VC.

5. Mr. Vineet, ADM, Gorakhpur and Mr. Avinash Singh, Commissioner, Municipal
Corporation, Gorakhpur seed time for taking remedial measures and filling of Action Taken Reports by
the District Magistrate, Gorakhpur and Commissioner, Municipal Corporation, Gorakpur.

6. Action Taken Reports bt filed by the District Magistrate, Gorakhpur, the Commissioner,
Municipal Corporation, Gorakhpur and the Regional Officer, UPPCB within two months by email at
judicial-ngt@gov.in preferably in the form of searchable PDF/OCR supported PDF and not in the form of
Image PDF.

7. List for further consideration on 31.05.2023...”
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Annexure 02

Photographs of Legacy Waste processing at Mahesra

Nousad Bahrampur, near Navya Motors
273016, India
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Annexure 03

Photographs of Processing Plant at Suthani

0 Note cam lite
Address : Subhani,Uttar Pradesh,india
Latitude : 26.75093643333333"
Longitude : B3.15627931666668°

Latitude
Altitude - 75.0 meter Longitude 5
Date : 06/22/2023 04:17 PM Altitude : 75.0 meter
Accuracy - 7.504451 meter Date : 06/22/2023 04:16 PM
- - - Accuracy 99.999 meter
Time zone : GMT+0S Time zone | GMT+05:30
Note : Captured by Note cam Note : Captured by Note cam

0 Note cam lite

Bio CNG Plant
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Address | Subhani Uttar Pradesh, India
Latitude . 26.75144083333333°
Longitude : 8315463421 666666"
Altitude : 76.0 meter

Date : 06/22/2023 04:07 PM

0 Note can te

Address - Maghar Uttar Pradesh India
atitude ' 26 147166666647

Longitude : 83.1547015 3332°

Altitude : 81.0 me

Date f 24 0406 PM

Accuracy : 9 541132 meter Accuracy : 51.05294 mater

Time zone | GMT+05:30
Note : Captured Note cam

Time zone : GMT+05.30
MNote aptured Note cam
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Photographs of Garbage Transfer Station
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Annexure 04
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Annexure 05

Photographs of C&D waste processing Plant
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